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Increase in Price of Natoral Gas Swppli
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(c) the reasons for the increase in the
price ; and

d) the reaction of the Fertilizer Cor-
poration of India in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND MINES AND METALS
(SHR1 D. R. CHAVAN) : (a) and (b)
Originally, Feitilizer Corporation of India
was given a discount of Rs 030 per 1000
c ft. on the base price of Rs. 1.50 per 1000
c. ft. of natural gas. This concession was
applicable 10 the quantity of 8 million cu.
ft./day for a period of 10 years ending in
1974. For additional requirements of gas, the
Oil Board decided to charge the base price
of Rs. 1.50 per 1000 c. ft.

(c) The main reasons are Oil India’s
internal investment, operating costs and loss
through devaluation. Accurding to Oil India,
the price of Rs. 1.50 is well below the price
offered anywhere else in India and one of
the Piivate Oii Companies have expressed
preparedness to undertake the project on
the basis of Rs. 1.50 per 1000 c. ft.

(d) Fertilizer Corporation of India has
protested against the discontinuance of the
discount in respect  of the additional
quantity.

Galoful Occupation for Leprosy Patieats

10029. SHRI BENI SHANKER
SHARMA : Will the rthe Minister of
HEALTH AND FAMILY PLANNING AND
WORKS, HOUSING AND URBAN DEVE-
LOPMENT be pleased to state ;

(a) the steps taken o chalk out the
programme for providing nomeintectious lep-

to Namrup Unlt of Fertillzer Corporation
of India

10028. SHRI V. NARASIMHA RAO:
Will the Minister of PETROLEUM AND
CHEMICALS AND MINES AND METALS
be pleased to state :

(a) whether Oil Indin has asked the
Feriilizer Cosporation of India to increase
the price of patural gas supplied to the Nam-
rup Unit ;

(b) if so, the present price and the price
asked for ;

rosy patients with suitable avenues of gainful
occupations which could enable them to
lead & purposeful and seif-relient existence ;
and

(b) the stage at which the matter stands
at present ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING AND WORKS, HOUSING
AND URBAN DEVELOPMENT (DR. 8.
CHANDRASEKHAR,) : (a) and (b}). The re-
habilitation of handicapped including those
handicapped by leprosy is primarily the res-
ponsibllity of the States. Theseiore, no



a0

Central Scheme for providing non-infectious
leprosy patients with suitable avenues for
findiog gainful employment has been under-
taken,
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National Malaria Eradication Programme

10030. DR. M. SANTOSHAM : Will
the Mipister of HEALTH AND FAMILY
PLANNING AND WORKS. HOUSING
AND URBAN DEVELOPMENT be pleased
to state :

{a) how many Ewvaluation Reports have
been submitted by the National Malaria
Eradication Programme since 1967 ;

{b) whether there has been spread of
Melaria agein and agein even after the
D.D.T. spraying now and then ;

(c) the main ceuscs of the failure of
D.D.T. spraying ; and

(d) the steps taken by the Government
to check this mensce ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMITY
PLANNING AND WORKS, HOUSING
AND URBAN DEVELOPMENT (DR. S.
CHANDRASEKHAR) : (a) Since 1967 the
National Malaria Erdication Programme has
been evaluated four tiines by the Independent
Appraisal Teams annually in the months «f
January and February. In addition a team
of international experts held a special evalua-
tion in 196¢ in the States of Madhya Pradesh,
Gujarat, Maharashtra. Rejesthen, Assam and
Orirsa. The status of the Programme hes
also been assessed by the Special Commitiee

in 1969,

(b) There is no large scale resurgence of
the disease. Only focal out breeks in
certain areas appeared which were treated
adequately.

(c) The failure of D.D.T. spraying in

certain areas has been due to :

(1) Patchy and partial spray due to
difficult terrain, poor communi-
cation and lack of proper super-
vision,

(2) Delayed supplies of D D.T. due to
late arrival of shipments from
abroad resultl.g in  untimely

spray.
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(3) The problem of refusals in certain
areas with bed-bug nuisance and on
religious grounds.

(4) The habit of mud-plastsring of
walls immediately after spray in cer-
tain tribal areas which renders
D DT. spray ineffective.

(5) Developmeant of resistence in vector
mosquitoes in certain areas which
has now become the uperational
problem.

{6

—

Existence of pockets of suspected
outdoor transmission in certain
parts of the country due 1o veclor's
habit of resting and biting outside
the houses where D.D.T. spray has
proved ineffective.

(d) Steps have been taken to rephase the
programme, to procure in advance the in-
secticides and amii-malaria drugs required,
progressive replacement of unserviceable
vehicles and use of alternative insecticides in
resistent areas,

Staff in Income-Tax Department, Delbi

10031. SHRI K. M. MADHUKAR :
Will the Minister of FINANCE be pleased
to stale :

(a) the total number of non-Gazetied
eraployees in each cadre/grude working in the
Income-tax Depariment at Delhi ; and

(b) the number of emnloyees who have
put in more than three years of service but
have not been declared Quasi-Permenent and
reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI P. C
SETHI) : (a) Grade-wise, the number is :

Name of Posts No. of Posts
lmpeclm-. o 146
Supervisors 3
Head Clerks 89
Stenographers 201
Upper Division Clerks 566
Lower Division Clerks 336
Staff Car Driver 1
Notice Servers 143
Total Class 111 1,521
Class IV 270






